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(b)  whether any study has been made to approved by the State Level Sanct~oning Committee 
determine the number of application for passports in the year 1995-96 for Bangaiore City. An amount 
and renewals from Cannanore, Kasaragod and of Rs. 35.28 crores has been released as Central 
Wayanad area of Kerala: and share for ail projects qualifying assistance under the 

(c) ~f so, the details of findings' Mega City programme whkh-~nciudes water supply 
components 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
1.K GUJRAL) : (a) No Sir. 

(b) and (c ) .  Yes Sir A study was conducted in 
1994 to determine the district-wise dlstribut~on of 
passport appilcations from all states lncludlng the 
state of Kerla. The study d ~ d  not reveal any imbalance 
in the locat~on of the exlstlng Passport Offlces, 
Passport Offices are generally located In areas1 cities 
with maxlmum input of appl~cat~ons 

Water Supply Schemes in  States 

498 SHRI S.D.N R WADIYAR . Will the M~n~s te r  
of URBAN AFFAIRS AND EMPLOYMENT be pieased 
to state 

(a) whether h ~ s  Minlstry has been fund~ng any 
water supply scheme In some States 

(b) ~f s o  the detalls of those centrally lunded 
schemes. 

f c )  whether any such scheme IS b e ~ n g  
Implemented In Karnataka slnce E~ghth Plan, 

(d) 11 so, the funds sanct~oned to Karnataka under 
those schemes In dllferfent years In the Elghth Plan, 
and 

(e) the details thereof' 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN AFFAiRS AND EMPLOYMENT AND MINISTER 

) L?F STATE IN THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (DR U VENKATESWARLU) (a) Yes Sir 

(b)  (I) A Centrally sponsored Accelerated Urban 
Water Supply Programme (AUWSP) launched in 
1993-94 prov~des for safe and adequate water supply 
facil~tles In towns havrng populat~on less than 20.000 
(as per 1991 census) I1 IS funded by the Central and 
Stale Governmenls In the ratlo of 50 50. 

( 1 1 )  Mega City scheme prov~des lor the central 
asslstance for the development of infrastructure to 
large 5 metropolltan cltles The tundlng pattern under 
the scheme IS 25% Central Government, 2S0/0 State 
Government and 50°/~ ~nst~tut lonal  flnance 

(c )  to (0).  Under ALIWSP, 7 water supply schemes 
have been sanct~oned dur~ng the Eighth Plan at a 
total cost of Rs 438 90 lakhs and a total amount of 
R s  190 27 lakhs have been released towards central 
share The towns covered under this scheme are 
Belur.  S a l ~ g r a m a ,  Ch~ t tagupps ,  Kuttur, Kerur, 
Mundargl and Sadalga 

Under the Mega City scheme, water supplf 
prolects amountmg to Rs. 44.19 crores have been 

Assistance to  Writers & Artiota 

499. SHRI R.B.  RAi . Wil l  the Mlnister o f  
HUMAN RESOURCE DEVELOPMENT be pleased to 
state 

(a)  whether there are provisions for glv lng 
pens~on/ f~nanc~a l  asslstance to celebrated but old 
and flnanclally helpless writers and artists; 

(b) 11 so, the details thereof; and 

( c )  ~f not, the reasons thereof? 

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (SHRI S R BOMMAI) (a) Yes. Slr 

(b) Under the Scheme of Flnanc~al Ass~stance to 
persons dlstlngulshed In letters arts and such other 
walks of Me who are In lnd~gent circumstances and 
the~r  dependents are ehglbie for pens~onl f~nancral  
asslstance subject to the condition that the personal 
lncome of the applcant (rncludlng Income of the 
spouse) must exceed Rs 1 0001- per month and that 
the applicant should not be less than 58 years of 
age (The age llmlt does not apply In case o f  
dependents apart from other condit~ons of e i lg lbr~~ty) 

(c )  Does not arlse 

[Trans la !/on] 

Unauthorierd Building8 in  Cantonment Area 

500 SHRI RAMCHANDRA VEERAPPA Will The 
Mlnlster of DEFENCE be pleased to state 

(a) whether tho Directorate of Defence Estates 
under the Central Command have taken steps to 
demol~sh the unauthorlsed bulldlngs constructed In 
'A' Class cantonment area, 

(b) if so, the deta~ls thereof; 

(c )  whether some offic~als of these cantonments 
under the sald command are v ~ o l a t i n g  the 
Cantonment Act. 1924 In the process of dernol~sh~ng 
such unauthorised buildlngs: and 

(d) k s o ,  the action Government propose to lake 
in thls regard? 

THE MINISTER OF STATE IN THE MiNlSTRY OF 
DEFENCE (SHRI N V.N. SOMU) . (a) and (b) There 
IS no classif~cation a8 'A' Class Cantonments The 
Central Command has 18 Class I Cantonments In 
a l l  these Cantonments s teps t o  demol lsh  
unauthor ised const ruc t lons  are taken by the 
concerned statutory authorltles In accordance w ~ t h  


